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Central Administrative Tribunal
- Principal Bench-
C.P, No. 11% of 1993
in
O.A. Nu. 559 oﬁ 1990

21~ by

ew Delhi, dated this the

Hon ble Mir. $.R. Adige, Vice Chairman LA
Hort ble Mr. Kuldip Singh, Member (J)

Shri Rohtash Kumar,
/o Shri Bhoop Singh,
X/687, Raghubarpuras,
Ganchi Nagar,

felhi.

' (BH 4£7Vocal?;\Ykm‘f.p.lvn7é) ... Petitioner

Versus
1o Shrl Omesh Salgal,
Chief Secretary,
Delhl Administration,
How Delhi.

M Z. Dr. Bharat Singh,
Medical Superintendent,
Lok Navak Jal Prakash Narain Hospital,

C/}y,ggw%zw T 427517\7“) -+, Respondents

BY HON_BLE MR. S.R._ADIGE. VICE CHALRMAN (A}

Heard
e Z. In so far as the order dated 4.5.9%3
: . ‘ '
‘é A 0.A, No. 550/90 is concerned, the present C.P.

clewrly  barred by Limitation, and in so far as

oirder dated 22.12.98 in O.A. Mo, 2524 is concer

the

e

applicant has nol succesded irn rebutting respondents’

assertion that he wasnot a party in that 0.A.

- ¥

3. The C.P. is dismissed and notices

alleged contemnors are discharged.
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